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ceats hoth are 10 be filled on the basis of
merit, The fee 10 be charged by professional
college~ in ecch State will be as decided
i+ a State ( ummittee,

The Supreme Court has covered only the
private, wnaided professional colleges with
i view tu ensure abolition of capitation fee
and admissions to be made on the basis of
merit alone.
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Difficulties of Children Having Bravery
Award

3392. SHRI S. S. AHLUWALIA : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to gtate :

(a) whether Government’s attention has
been drawn to the news item captioned
“Brave children Pay a price” which appeared
in the Hindustan Times, New Delhi dated
the 21st January, 1994 highlighting the
difficulties being faced by the children
awarded for their bravery in their edu-
cation, medical treatment etc. ;

(b) if so, what is the reaction of Govern-
ment{ thereto; and

(¢) what remedial action Government
propose io take in this regard ?

THE MINISTER OF STATE IN THRE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
WOMEN AND CHILD DEVELOPMENT
(SMT. BASAVA RAJESWARI): (2) to (¢)
Yes, Sir. The Indian Council of Child
Welfare (ICCW), New Delhi a voluntary
organisation, who organizes the National
Bravery Awards, has taken up the responsi-
bility of providing necessary medical and
educational support as well as financial
assistance to these awardees.

Cultural Centre in Bihar

3393. SHRI S. S. AHLUWALIA: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:




